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EASTERN RAILWAY KHARDAH BRANCH (01899) FORM B
Followlng e-tender |5 invited by tha 21, B. T. Road, P.O. Khardah PUBLIC ANNOUNCEMENT
Ulvisional Hallway Manager, Eastern North 24 Parganas, Pin-700117, W.B. [Raguation 12 of tha Insoivency and Bankruptcy Board of India (Liguidation Process)
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Eamest Monay: Hs. @ 04 800, Coml . o dabtar
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submission of any afles after cosing date break open of the locker at entire risk and cost of the hirer. The stakehokiers of Subhtabh Steals Private Limited are hereby called wpon to submit their
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Category of Auction : Parking

artml wide wekn

e-Auction
J-mESMN-FAHK-19, a-Auction start date ; 1009 2002, 1400 hr

Namé ol stationLocatlan @ (1) 2 whksehsl &1 Waha Halbsiay stabon. (1) @ whaalas il
Bhimgarah Hallvway station, {3) 2 wheeler ai Kajoragram Hadway station, (4) 3 & 4
whaookar wl SUH vy slaton, (5) & J. 8 & whadler ml Dubsagur Husway STbhor

(G) 2, 3, & 4 whoater al Ukhara Rallwey station, (7) £, 3, & 4 whesler al Mahasha
Munds Ralsvay station. (B) 2 whesler o) Maitwr apur Mabvay siabon. (49) 2. 3 & 4
whaalar of Ksorive |I.|.||'.-.'.'|!,' stlbiom. (10) &, A & & whsilal & SEnaipul HEdwmy
alatlon, All prospaciive Diddars arne sovissd 10 visll he wabsie www_ ineps.gov.in
jor full ceqmils and 1o participabe aoains e absove mantaned &-Auchion on 19 06 2022
at 14,00 hira ASH-GES025.99

~Tonde Nolices are also avalable al Webste www.ef indianrailways.gov.in / www.irepsgovin

Followus at : dv) @EasternR Hmlway' ﬂ Eastern Flanl.‘way Headq uarter

EASTERN Ihlllﬂ“’fl‘l’

: OFFICE OF THE ADDL. CHIEF ENGINEER M-3
DY. SUPERINTENDING ENGINEER (T) M-3

DELHI JAL BOARD: GOVT. OF NCT OF DELHI
H-BLOCK: SECTOR-15: ROHINI: DELHI-89 E-mail Id:- eetenderingm3.djb@gmail.com

- —

PRESS NIT No. 53 (2022-23)
Press Notice Tender

—S: Name-of Work —Amount-put-toT——EMD/——Dateof releaseof- —I:ast-dateftrme—of—4

No Tender/ Tender Fee tender procurement receipt of bid through
Estimated cost solution/I.D.No. e-procurement solutiol

—ttRenovation—of—Sector-23—Rohini—J:E—Store—Rs.:26,42,397/- 08.09.2022 19.09.2022 |

Building in AC -07 Bawana under ACE(M)-3.

Rs:52,900/=

Rs.500/- = 2022_DJB_228998_1 Upto 3.00 PM

‘Further details in this regard can be seen at htt'p's://govtprocuréi'nent.delhi.gc')v.in.

ISSUED BY P.R.O. (WATER) Sd/-
Advt. No. J.S.V. 330 (2022-23) Dy. Superintending Engineer (T) M-3

"STOP CORONA; Wear Mask, Follow Physical Distancing, Maintain Hand Hygiene"

MADHYA BHARAT PAPERS LIMITED
Regd. Office: Vill, Birgahnl, Rly & Post Champa 485671,
Dist, Janjair-Champa, Ghhatlisgarh
CIN: L21012CT18E0PLCO0T682, Phone: 09203006268
Website: wew.mbplin, Email: Infofmbgal.in

NOTICE OF 42ND ANNUAL GENERAL MEETING AND
INFORMATION ON E-VOTING AND BOOK CLOSURE

Modice is hereby given that the 42nd Annual General Meeting {the "AGM") of tha
Members of Madhya Bharat Papers Limibed (e "Company™ ) will be held on Friday,
September 30, 2022 at 12.00 NOON (15T} through Vides Conferencing ("WC") or
Cibwar Audio Visual Means ["OAYM™) Lo ransact the businesses as sef out in (ha
hotice of the 42nd AGM. The AGM will be canvened throasgh WO F OV in compliance
with the applicable provisions of the Companies Act, 2013 and the rules made
vererandier, respd walh Circular Mo, SO0l dated May 5, 200 and Circular Mo, 2R406
dated May 5, 2022 issuad by the Minisiry of Corporate Affairs ("collectively referred
o as MCA Circulars”)

fn accordance with the aforezeid Circulars the Modice comvening the 42nd AGM along
with the Anngal Report for ihe Financial Year 2027-22, have bean sént through
elecironic mode on Thursday, September 08, 2022 only to those Members whose
a-mail addrasses are registaned wilh e Company § Dapository Padicipants | Ragistrar
and Share Tranafer Agant (the "RTA") and holding equity shares of the Company as
on Friday, August 12, 2022,

The Motice convening the 42nd AGM and Annual Report for the Financial
Year 2021-22 arg available on the websita of the Company viz., wsw.mibpl.in and
on the website of the Stock Exchange Le, Calcutta Stock Exchange Ltd at
www.csa-india.com. Furthes, the Motice of the 42nd AGM shall also be available on
v webesibe of e e-voling agency= Lentral Deposilony Sendces (India) Limibed (CLSL)
i.e_ wanaeviotimgindia_com.

Purgasnt to Section 108 of the Adt, read with Bule 20 of the Companies (Managemient
and Administration} Rules. 2014 {as amended) and Regulation 44 of the Listing
Fegulations read with SEB| Circular no SEBIHOYCFOVGMD! CIRP2020024 2 daled
December 9, 2020 relating to e-voling facility provided by Listed Entities, the Cormpany
is pleased to provide e-voling facilibes throwgh CDSL to ils Members, in respect of
the businesses to be transacted at the AGM. As per SEBI Circular no
SEBIHOCFDVCMDWCIRP! 20201242 dated December 8, 2020 e-voling process will
also be enabded for all indosidial demat account halders, by wa of a $1|'|H!H lacgen
credentials through their demat accounts’ websites of Depository Eﬂﬁicipﬂmf‘i}. The
mannars and inslruclions to cast vales hrowegh remobe e-valing a5 wall as through
e-viting system during the &GM have been provided alongeith the Motice

Th Dusingsses sl oul in the Natice shall e transacted through L:-*.'-:“-I.:HH oaly. Thea
Members, whose names appear in the Register of Members or in the Register of
Bemhicial Owners mainlained by the Deposilories as on Friday, September 23, 2022
being the cut-off date, shall be entitted to avall the e-voting facility, The remota
g-voling will commence on Tuesday, September 27, 2022 (9.00 AM. I5T) and and
on Thursday, September 29, 2022 (5,00 PM. IST), Thereafter, the module of rermota
e-voting shall be disabled by CDSL at 5.00 F.M. on Seplember 29, 2022,

The Members wha have already cast thelr vate by remate &-wating pear 1o the AGR,
may also attendiparticipate in the AGM through VCIOAYM but shall not be entifled
o cast their vole agaln. The delased procedune (o0 remale e-veding and allending e
MG through VEAOAYM B provided in the Motice of the AGM

Any persan, who acoguires equilty shares of the Company and becomes a Mermber
after despatch of the Motice of the AGM and holds shares as on the cut-off date, i.e.,
Fricay, September 23, 2022 may oblain the Login ID and Password by sending a
reqguest &t helpdesk evolingi@edslindia. com

in case you have any quenes oF issues regarding AGM and e-voling, you may
refer the Freguently Asked Cuestions ["FAQS") and e-woling manual available
al www.evolingindia.com. under help section ar wrile an email ta
hedpideak |=:'.-n:||1-:_t-€'];::n~.=:lmrjm.-:nm or call at 1800 22 55 33, All grevances connected
with thae facility for voting by elecironic means may be addressed to Mr. Rakesh
Dalvi, Manager, (CDSL) Central Depesilory Services (India) Limited, A Wing, 25th
Floor, Marathion Futurex, Mafatlal Mill Compounds, M M Joshi Marg, Lower Parel
(Ezsl], Murmbai - 200013 or $end an email 1o helpdask.evalingiedslindia. com or call
at 1800 22 55 33,

Notice is hereby also given thal persuant to Section 29 of the Companies Act, 2013
read with Rule 10 of the Companies (Management and Administration) Rules, 2014
ardd Regulation 42 of the SEBI {Listing Coligations and Discloswre Requiremeanis)
Regulatiansg, 2015, the Register of Membess and Share Transfer Books of the Company
shall remain closed from Septembar 24, 2022 to September 30, 2022 [both days
inelusive) for the purpese of 42nd  A0GM

For Madhya Bharat Papers Limited
(AMNANT PATWARI)
Company Secretary

Place | Kolkata
Date : September 08, 2022
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q punjab national bank

~.lhe name you can BANK upon |

Circle SASTRA Centre, Purulia, Module No. 55, Floor No. 5, Webel IT Park,

Saheb Band, Purulia (WB)pRlla &1/ RBRd@ cs8301@pnb.co.in
POSSESSION NOTICE

Whereas, the undersigned being the Authorized Ofticer of Punjab National Bank under the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002, and in exercise of powers conferred under Section 13 read with
the Security Interest (Enforcement) Rules, 2002, issued demand notice/s on the dates mentioned against each account calling
upon the respective borrower to repay the amount as mentioned against each account within 60 days from the date of said
notice(s).

The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general that the
undersigned has taken possession of the property described here-in-below in exercise of powers conferred on him/her under
Section 13(4) of the said Act read with Rule 8 of the said Rules on the dates mentioned against each account.

The borrower in particular and the public in general is hereby cautioned not to deal with the property mentioned here-in-below and
any dealing with the property will be subject to the charge of Punjab National Bank for the amounts and interest thereon.

Name of it Date of Amount
Sl. Natmhe of Name of the | The borrower Desc:r%t:;?t;f the cll::::]eagfi possession| outstanding as
No. Bra:ch Account | (Owner of the mortgaged notice notice on date of
property) affixed | demand notice
1. | Purulia | Mr. Bhagirath] Mr. Bhagirath | Land and building comprised| 10.05.2022| 07.09.2022| Rs.29,07,551.69
Kumar Kumar, S/o Mr. |in Registered Deed No.
Jagannath [-3004 of 2006, JL No. 42,
Kumar RS Khatian no. 116, LR
Khatian No. 97, RS Plot No.
2217, measuring 2.75
decimal of Bastu Land
situated at Mouza- Karandih,
P.O. Arshai, P.S. Arsha, Dist.
Purulia.
2. | Purulia |M/s Mrs. Dipali Land and building comprised| 09.08.2021| 07.09.2022| Rs.20,46,430.76
Mahamaya | Mandal,W/o |in Registered Deed No.
Hardware, Mr. Bikash [-4978 of 1998, JL No. 91,
Proprietor: | Chandra RS Khatian no. 330, RS Plot
Mrs. Dipali | Mandal No. 2278, measuring 2.5
Mandal decimal Land situated at
Mouza- Hura, P.O. Hura, P.S.
Hura, Dist. Purulia.
3. | Parbelia | Kanai Lal Sri Kanai Lal | Land and building comprised| 21.09.2021| 06.09.2022| Rs.11,78,922.55
Nayak & Nayak in Registered Deed No. 1222
Tumpa of the year 2011, J L No. 106,
Nayak LR Khatian No. 228, Khatian
No. 124, RS Plot No. 222
measuring 0.06 acre situated
atMouza- Bauriparas, P.O. &
P.S. Neturia, Dist. Purulia.

The borrower's/ guarantor's/ mortgagor's attention is invited to provisions of sub-section (8) of section 13 of the Actin respect of time
available to redeem the secured assets.

Mr. Jidan Burh
Authorised Officer, Punjab National Bank

Date : 09.09.2022
Place : Purulia

The Indlian Express.
For the Indlian Intelligent.

| get the inside information and

get inside the information.

Inform your opinion with
investigative journalism.

indianexpre

§ ThelndianEXPRESS

— |OURNALISM OF COURAGE —

finam:i“. Ep. .in

SATURDAY, SEPTEMBER 10, 2022

@ tdsna smaiE Am l{l punjab national bank

Circle SASTRA Centre
2" Floor, Shri Durga Market, Police Line Bazar, P.0.- Sripally, Burdwan (WB), PIN-713103

POSSESSION NOTICE {for Immovable Property) Appendix IV [Rule 8{1)]

Whereas the Authorised Officer's of the Punjab National Bank under the Secunfization and Keconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred under section 13 read with Rule 3
of the Security Interest (Enforcement) Rudes, 2002 issued Demand Motice's on the dates mentioned against @ach account
calling upon the respective Borower/s to repay the amount mentioned against each account within 80 days from the date
of notice(s) dale of recespl of the sakd noticeis). The Borrowers having failad o repay the amount, notice is hareby given o
the Borrower and the public in general that the undersigned has taken possession of the proparty descrbed herain balow in
exerciae of powers conferred on him'her under sub-section (4) of Section 13 of the Act read with Rule 8 of the Security Interest
Enforcement Rules, 2002, The borrower's in particular and the public in general is hereby cautioned not to deal with the
propertylfies and any dealing with the propertylies will be subject to the charge of Punjab Mational Bank for the amounts and
interast therean, The Borrower's/Guarantor's/iMortgagor's attention is invited to provisions of sub-section
(8) of section 13 of the Act, in respect of time available, to redeem the secured assets.

1) Demand Notice Date
2) Possession Notice Date
3) Outstanding Amount

All that plece and parcel of land and building|1) 02.07.2021

Sl Mame of Branch &
MNo.| Borrower with Address

Description of Movable Property & Immovable
property

1 |Branch : B. C. Road, Burdwan

(319400 situated at Extension of charge of home loan|2) 06.09.2022
Pk Partis Bardh i Regd. Deed Mo, 2115 dated 24.05.13 and 679|3) Rs, 62,75918.17 (Rupees
Borrower : dated 01.02.2012 within P.5. & Dist.- Burdwan, | Sixty Two Lakh Seventy Five

Mouza- Ichlabad, JL No. 75, RS Plot No. 1683, LR | Thousand Ning Hundred

Plot No. 3608, RS Khatian No. 177, LR Khatian | Eighteen and Seventeen
No. 7929, Address- Rainagar, Burdwan, Owner- | Paisa Only) as on 30.06.2021
Sunita Jaiswal, Wio Rajiv Jaiswal, Area- 1441 |plus further interest and bank
sq. fl. Boundaries : Morth — 3609 Mo. Plol,|charges.

South = 1683 MNo. Plot (Plct to Rail line approx
distance 1050 ft.), East — 1684 No. Plot (Plot to Ma
Basundhara Enterprise Approx Distance 275 fi),
West - 1683 par.

10.09.2022 Place : Burdwan

M/s Sunita Enterprise
Proprietor ; Rajib Kumar
Jaiswal

Rio- T4, G.T. Road, Dist.- Purba
Bardhaman, West Bengal,
PIN-713101

MNatunpaily, P.O.- Sripally, Dist.-
Purba Bardhaman, PIN-T13104

Date :

Mr. Manish Kumar Pandey, Chief Manager and Authorised Officer

ZONAL OFFICE : MIDNAPORE
Station Road, Opposite Old Water Tank

ALLAHABAD Paschim Midnapore, Pin - 721 101
APPENDIX - IV - A [See Proviso to Rule B(6)]

SALE NOTICE FOR SALE OF IMMOVALE PROPERTIES

E-auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(8) of the Security Interast
[Enforcement) Rules, 2002,

Motice is hersby given to the public in general and in particular to the Bormower(s) and Guatantors) that the below described
Immovable Properyles) mordgaged / charged o the Sacured Credilar, the Symbaelic Possassion of which have baan
taken by the Authorised Officer of Indian Bank, Secured Creditor. will be soid on "As is wherels’, “As Is what 8" and
“Whatewer there is" basis on 12.10.2022 for recovery of oulstanding duss mentioned harain betow against each account
due to the Indian Bank (Secured Creditor), from the Borrower(s) menticned herein below

336 das € Indian Bank

4\ s=ETETE

31, | &) Mame of Account | Borrower | Detalled Description of Immowable Property Secured Credifors | a) Reseree Price
Hao. Outstanding Dues | b) EMD Amount
b)) Mame of the Branch c| Bid Incremant Amounk
d) Property D
&) Encumbrance on Property

1. | a) Mis. Mew Sonali Bricks,
Prop: Sri Sanup Ghosh,
Sia. Sumel GGhosh, Samraipur,
Amba, Gokulpur, Dist West
Midnapore Pin 721301

b) Kharagpur Railway
Market Branch (e-ALB)

Land and Building on Plot No_ 238, L R.| Rs. 22,70, 716.00
Ehafian Mos. 1881 & 1021, J.L. Mo, 115, | (Rupses Tweanty
Aran 29 Dacimal, Mouza - Amba, vide Gift) Two Lakhs

Deed No., 2457, dated 12.04.1985 ( Seventy Thousand
Boundary: Marth - Houwse of Jyoti Mallick, | Seven Hundred &
Siouth - Property of Subhasis Santra, East-| Sixteen Only) as
Vacanl Land of Sandip Ghosh, West -| on 0508, 2021
Road.

Piot Mo, 814 [R5}, 3366 (L.R), Khatian| Rs. 30,76 881.00
Mo, 1380575, J.L. Mo, 395, Holding Mo.| (Rupees Thirty
449/309, Ward Mo. 10, Mouza -| Lakhs Sévanly Six
Jangalkhas, within fhargram Munscipality, | Thousand Esghit
Todal Area of Land 2.7 Decimal Bastu Hundred & Eighty
Omne onky) as on
17.02.2021

a) Rs. 34, 89,000.00
b) Rs. 3,49,000.00
¢) Rs, 10,000.00

dj IDIB50442122559
@) Not known to us

2. | 8) Smt. Keya Jana

Wio. Late Arun Jana,
Raghunatbpur [Madhuban),
POPSDist = Jnargram, Wesl
Bengal, Pin - T21 507,

a) Rs. 21,48,000.00
b) Rs. 2,15,000.00
¢} Rs. 10,000.00

dj IDIBZOBERGEA5430

&) Mot kmown to us
b} Jhargram Branch {e-ALB)

Date and Time of E-auction ; Date : 12.10.2022, Time : 11.00 A.M. to 05.00 P.M.

Platform of E-auction Service Provider :
https:/lwww.mstcecommerce.com/auctionhomelibapi

Sale Price should be above Reserve Price. Bidders are advised lo visil the website (www.mstcecommerce.com) of
our e-auction service provider MSTC Lid. to participate in online bid. For Technical Assistance Please call MSTC HELPDESK
Mo. 033-2280 1004 and ather halp ling numbers available n sarvice providers helpdesk. For Registralion status with MSTC
Lid.. Pleaze Contact for EMD status please contact ibapirfinf@mstcecommence, com,

For property details and photograph of the property and auction terma and conditions please visit ¢ https:ffibapl.in and

far clarification relaied to this porlal, please contact halp ling numbear “18001025026° and “011-4110 61317

Bidders are advised 10 use Property 1D Mumber mentioned above while searching for the property in the website with
https:llibapi.in and www.mstcecommerce.com

Note : This is also a notice to the Borrower(s) and Guarantor(s)

Date : 10.09.2022.
Place ; Midnapare

Authorised Officer
Indian Bank

E-AUCTION
SALE
NOTICE

Authorised Officer’s Details : Name : Abhijit Chakravorty, e-mail : sbi.14817@sbi.co.in, Mob. : 96744 58888
SALE NOTICE FOR SALE OF IMMOVABLE / MOVABLE PROPERTIES

[See Proviso to Rule 8(6) / 9(1) & 6(2)]

E-Auction Sale Notice for Sale of Immovable/Movable Assets under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 read with proviso to [Rule 8(6)/9(1) & 6(2)] of the Security Interest
(Enforcement) Rule, 2002.

STATE BANK OF INDIA

STRESSED ASSETS RECOVERY BRANCH, BURDWAN
Ulhas Gate Mo, 1, Burdwan - 713 104, E-Mail: sbi. 14817 @sbi.co.in

DATE OF TIME OF E-AUCTION : Date : 27.09.2022 (For Sl. No.1) & 11.10.2022 (For SI. No. 2)
TIME : 300 MINUTES FROM 11.00 A.M. T0 04.00 P.M. WITH UNLIMITED EXTENSIONS OF 10 MINUTES FOR EACH BID

PROPERTY INSPECTION DATE : 22.09.2022 (For SI. No. 1) & 06.10.2022 (For SI. No. 2

Earnest Money Deposit (EMD) being the 10% of Reserve price to be transferred / deposited by
bidders in his/her/their own Wallet provided by M/s. MSTC Ltd. on its e-auction site
https://www.mstcecommerce.com/auctionhomel/ibapi/index.jsp by means of RTGS / NEFT. Interested
bidder may deposit Pre-Bid EMD with MSTC before the close of e-Auction. Credit of Pre-bid EMD shall

be given to the bidder only after receipt of payment in MSTC's Bank account and updation of such
information in the e-auction website. This may take some time as per banking process and hence
bidders, in their own interest, are advised to submit the pre-bid EMD amount well in advance to avoid
any last minute problem. GST as and when applicable will be paid by the buyer.

Intending Bidders can bid for only for Plant & Machinery. However, priority will be given for purchase of land
and building along with Plant & Machinery together. Only land and building will not be sold.

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described
Immovable / Movable Properties hypothecated / pledge & mortgaged / charged to the Secured Creditor, the Symbolic

Physical Possession of which has been taken by the Authorised Officer State Bank of India, the Secured Creditor, will
be sold on “As is Where is”, “As is What is” and “Whatever there is “ basis on 27.09.2022 (For Sl. No.1) & 11.10.2022}
(For Sl. No. 2) time from 11.00 A. M. to 04.00 P. M.

[See Proviso to Rule 9(1) & Rule 6(2)] ™

In connection with recovery of Rs. 4,36,10,115.00 as on 01.11.2018 + further interest thereon + other expenses & cost as
per Demand Notice dated 02.11.2018 due to the secured creditor from M/s. BULU VIEW POULTRY & AGROTECH,
Directors : 1) SHRIVIVEKANANDA KUNDU, 2) SHRIRITESH KUNDU, Guarantor : Shri Gobinda Prasad Kundu.
The Reserve Price will be Rs. 3.01 Crs. [Property 1 & 2] and
Earnest Money Deposit (EMD) will be Rs. 30.10 Lakh.
Bid Incremental Amount : Rs. 1,00,000.00
(Description of the Inmovable Poperty with known encumbrances, If any)
Property -1 :(a) Land & Building of M/s Bulu View Poultry & Agrotech Pvt. Ltd. at Village - Aralbanshi, Mouza -
Aralbanshi, P. O. - Rajagram, Bankura, Pin - 722146, J. L. No. 190, Khatian No. 373, Plot No. 510, Area 2.90 Acre vide
Title Deed No. 1672 of 2009 and Title Deed No. 2749 of 2009 in the name of Vivekananda Kundu
(b) Land & Building of M/s. Bulu View Poultry & Agrotech Pvt. Ltd. at Village - Aralbanshi, Mouza - Aralbanshi, P. O. -
Rajagram, Bankura, Pin - 722146, J. L. No. 190, Khatian No. 342, Plot No. 510, Area 4.27 Acre vide Title Deed No. 993
of 2007 in the name of Ritesh Kundu.
Property-2 : Plant & Machinery of M/s. Bulu View Poultry & Agrotech Pvt. Ltd. at Village - Aralbanshi, P. O. - Rajagram,
Bankura, Pin-722146

\ |
Below mentioned Properties will be E-auctioned on 11.10.2022
m [See Proviso to Rule 8(6)] 3

In connection with recovery of Rs. 30,22,308.00 as on 02.08.2012 + further interest thereon + other expenses &
cost as per Demand Notice dated 02.08.2012 due to the secured creditor from M/s. AUTO WORLD, Proprietor :
SRISAMBHUNATH BANERJEE, Guarantor : SRIBISWANATH BANERJEE.

The Reserve Price will be Rs. 15.10 Lakh & the Earnest Money Deposit (EMD) will be Rs. 1.51 Lakh.
Bid Incremental Amount : Rs. 15,000.00
(Description of the Inmovable Property with known encumbrances, if any)

All that piece & parcel of bastu land measuring about 0.11 acre in the name of Sri Biswanath Bandhyopadhyay with a
building thereon situated at Village - Dadpur, Mouza - Khidirpur, J. L. No. 58, comprised in L. R. Dag No. 124, under L. R.
Khatian No. 108, within limit of Dadpur Gram Panchayat under Deed No. 1211 of 2004, P. S. Dadpur, District. Hooghly.

. PROPERTY UNDER PHYSICAL POSSESSION

For detailed terms and conditions of the sale, please refer to the link provided in State Bank of India,
the Secured Creditor's website hitps:/fibapi.in/Sale_Info_Login.aspx AND

https:/fwww. mslcecommerce. com/auctionhomeibapi/index. |Sp

Date : 10.09.2022
Place : Burdwan

Authorized Officer

3Bl Stressed Assels Recovery Branch, Burdwan

Kolkata



